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on the basis of inter-se priorities, availability of funds 
etc. on receipt of specific proposals for the Same. 
No proposal in this regard has been received from the 
State Govt. of Kerala for Central financial assistance 
during 1998-99. 

Assest of PSUs 

3627. SHRI D.S. AHIRE : Will the Minister of 
INDUSTRY be pleased to state : 

(a) whether the Govemment are considering to 
sell surplus land/non-performing assests of certain 
Public Sector Undertakings in the country, particularly in 
Maharashtra to finance their working capital requirements; 

(b) if so, the names 'of PSU& whose landlnon-
performing assets likely to be sold; 

(c) the reasons for taking such decision; 

(d) the effect on PSUs in the long run as a result 
thereof; 

(e) whether the said decision is likely to be 
reviewed; and 

(f) if not, the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
INDUSTRY (SHRI SUKHBIR SINGH BADAL) : (a) to (f) 
GovemmentlPSEs consider the sale of surplus landlnon-
performing assests as a possible option for mobilisation 
of resources to finance the proposals for long term viability 
of the PSUs. In the case of NIC mills in Maharashtra the 
revival package envisages sale of surplus land for sourcing 
the funds. There is, however, no general decision on sale 
of non-performing assests. Such proposals are considered 
on merit and on case to case basis. 

Private Sector Banks 

3628. DR. T. SUBBARAMI REDDY : Will the Minister 
of FINANCE be pleased to state : 

(a) whether the Reserve Bank of India have set up 
a High-Level Committee during the month of January 1998 
to review the norms for allowing entry of new private sector 
banks; 

(b) if so, whether the Committee has submitted lts 
report; 

(c) the main recommendations made by the 
Committee; and 

(d) the number of the recommendations which have 
been implemented so far? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL" PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 

FINANCE (BANKING, REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) An 'In 
house Working Group' has been formed in Reserve Bank 
of India in January, 1998 to objectively examine the various 
aspects of working of new private sector banks and to 
suggest the policy frame work for future. 

(b) No, Sir. 

(c) and (d) Do not arise. 

[Translation] 

Action Plan for Tourism 

3629. SHRIMATI SURYAKANTA PATIL : Will the 
Minister of TOURISM be pleased to state : 

(a) the details of the on-going tourism projects in the 
country being sponsored by the Union Government, State-
wise; 

(b) the details of Action Plan prepared for the 
development and promotion of tourism in the country during 
the Ninth Five Year Plan; 

(c) the amount allocated for this purpose, during 
1997 -98 and 1998-99 State-wise; and 

(d) the concrete steps being taken by the Govem-
ment in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
TOURISM (SHRI OMAK APANG) : (a) and (b) The Ministry 
of Tourism provides financial assistance to State/U.T. 
Governments for the impiementation of tourism projects 
including accommodation units, way side amenities, 
adventure tourism facilities etc. based on specific proposals 
received from them and availability of funds. During the 
year 1997-98 the Ministry of Tourism sanctioned a sum 
of Rs. 4752.96 lakhs for the implementation of 259 projects. 
A statement giving state wise details is enclosed. 

The action plan for development and promotion of 
tourism during 9th Five Year Plan· includes strengthening 
of institutional set-up, creation of awaren~ss about 
economic and social benefits of tourism ensuring 
accelerated infrastructure and project development, pursu-
ing sustained human resource development, ensuring 
synergy in cost effectiveness in tourism promotion, 
marketing and guiding the development process through 
market research and technological innovations. 

(c) and (d) The budget allocation for providing 
assistance to State/U.T. Governments during 1997-98 and 
1998-99 were Rs. 24.3 crores and Rs. 52.0 crores 
respectively. State wise allocation for 1997-98 is given in 
the enclosed statement. The steps being taken for the 
development of tourism include creation of awareness 
about economic benefits of tourism, continued assistance 
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to StatelU.T. Governments for the development of tourism 
infrastruct~re. enhanced marketing and promotional efforts 
and strengthening of human resource development 
activities. 

Statement 

State-wise details of Amount Sanctioned and 
Amount Released during 97-98 

SI.No. State 

2 

1. Andhra Pradesh 

2. Assam 

3. Arunachal Pradesh 

4. Bihar 

5. Goa 

6. Gujarat 

7. Haryana 

8. Himachal Pradesh 

9. J & K 

10. Karnataka 

11. Kerala 

12. Madhya Pradesh 

13. Maharashtra 

14. Manipur 

15. Meghalaya 

16. Mizoram 

17. Nagaland 

18. Orissa 

19. Punjab 

20. Rajasthan 

21. Sikkim 

22. Tamil Nadu 

23. Tripura 

24. Uttar Pradesh 

25. West Bengal 

26. Andaman & Nicobar 

Project 

3 

12 

14 

9 

11 

13 

7 

7 

5 

10 

10 

11 

9 

12 

5 

5 

6 

4 

28 

6 

13 

10 

7 

8 

13 

6 

(Rs. in Lakhs) 

1997-98 
Amt. Sanced. 

4 

206.70 

288.88 

271.00 

233.07 

144.62 

111.84 

108.24 

119.00 

293.35 

130.78 

282.00 

119.31 

169.84 

186.11 

85:70 

142.45 

116.90 

557.05 

52.87 

107.33 

65.20 

59.74 

126.65 

221.10 

157.76 

60.00 

2 3 4 

27. Dadra Nagar Haveli 5.20 

28. Delhi 7 229.43 

29. Daman 4 60.17 

30. Lakshadweep 5.00 

31. Pondicherry 4 35.64 

Grand Total 259 4752.96 

{English] 

Introduction of Consignment Tax 

3630. SHRI AJOY MUKHOPADHYAY: Will the Minister 
of FINANCE be pleased to state : 

(a) whether the Govenment are aware thallhe Slate 
Finance Ministers and the recommendations fo the Sarkaria 
Commission are in favour of Consignment Tax and 
necessary Central legislative action; and 

(b) if so. the steps being taken by the Govemment 
in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF 
PERSONNEL. PUBLIC GRIEVANCES AND PENSIONS 
AND MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (BANKING. REVENUE AND INSURANCE) 
(SHRI KADAMBUR M.R. JANARTHANAN) : (a) and (b) 
One of the recommendations of the Sarkaria Commission 
on Centre-State Financial Relations related to bringing out 
suitable legislation for levying Consignment Tax. This issue 
was considered in the meeting of the Finance Ministers 
of States and UTs convened by the Union Finance Minister 
on 4th July. 1997.· Keeping in view the differences 
prevailing among the States. as expressed in the meeting. 
on the desirability and implications of imposing such a levy. 
it was decided that further discussions would be held on 
the advisability and expediency of imposing Consignment 
Tax. 

NPA 

3631. SHRI MOINUL HASSAN : Will the Minister of 
FINANCE be pleased to state : 

(a) the Bank-wise position of NPA in Public Sector 
Banks as on 31st March. 1998 showing the variation in 
percentage to the total credit as compared to the previous 
year; 

(b) the amount written off as bad debt during the 
previous year; 

(c) the names of beneficiaries whose outstanding 
dues exceeded Rs. 50 lacs at the time of writing off. 
shOWing the amount written off in each case, alongwith the 


